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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION 23/2023
IN
ORIGINAL APPLICATION 75/2023

IN THE MATTER OF: -
JAISHREE BANSAL
+.APPLICANT
VERSUS
AR PRADESH POLLUTION CONTROL BOARD
& .RESPONDENT(s)
DAVITIN F O .2024

I, PRERNA SHARMA aged about 34 years, D/o Shri Dushyant Kumar Sharma

District Magistrate, Hapur, SuworUmrPndsh.dohuebymostsolmlystm
and affirm as under;

In the Action Taken Report attached below for Execution Application No.
23/2023, Original Application No. 75/2023, 1A No. 645/2023, filed by Mr.
Jaishree Bansal vs. Uuar Pradesh Pollution Control Board. The following
application has been filed before this Hon'ble Tribunal for the issues being faced
by the people of village Galand and village Pipalhaida. The report is as follows:

1. That according to annexed Khatauni, the concerned/ disputed land in the
village Galand, Tehsil Dhaulana, District Hapur, and in the village
Pipalhaida, Tehsil Dhaulana, District Hapur, were sold to M/s Agrawal

Y
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Infra Promoters. Subsequently, in the year 2019 M/s Agrawal Infra
Promoters, etc. sold the concemed/ disputed land to Nagar Nigam
Ghaziabad, Navyug Market Ghaziabad authorised representative tax
superintendent/ property superintendent Mr. Bholanath Gautam, S/o Mr,
Munshi lal, Rfo C- 214, Shastri Nagar, Ghaziabad and the same name is

entered in revenue records (Khatauni).
Brief details of all the concerned property (according to revenue records)
is mentioned below:
SNO. | VILLAGE |KHATA NO.| KHASRA | AREA LAND TYPE
NAME  |(ACCORDING |NO. (HECTARE)
TO CH 41, 45)
1 2 3 4 5 6
01 |Galland | 620 1663 0.6180 P RE 3
Galland | 253 11664 0.8450 St -1 H
939
| Galland | 670 1658 |0.275 Mo
1342 .
Galland | 314 1659 0.2500 PR ]
996
Galland 19 1660 03310 P IRE
06 |Galland 170 1680 0.2700 P ARE 3
07 | Galland | 169 1676 0.2700 P IRE
08 | Galland 1092 1678 |0.4309 yofl .1 &
09  Galland |81 1674 0.1260 ELRE S
10 | Galland 309 1673 0.4100 gt &
992
11 |Galland | 1380 1675 0.3790 FLIRE
12 | Galland | 1104 1685 0.1770 N1 &
13 |Galland | 1181 1669 0.1900 At ®
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14 [Galland  [336 1671 0.5520 LN

L 1071 | |

15 |Galland | 666 1670 1.6190 af.aE |

1352

16 | Galland [ 169 1667 0.1990 LT

‘fn Galland | 1380 1668 | 0.190 a1 @

18 |Galland 324 162 03730 Al .1 &

|19 | Piplahaida | 464 765 0.6160 . F

20 | Piplahaida | 465 767 0.3850 a1 @

21 | Piplahaida | 185 768 0.7130 RE
--"‘\\22“\; Piplahaida | 200 174 0.2810 T RE A
*.:,!'- ).‘u":li ‘-.*"u. 465
WL 7343\_ | Piplbaida | 199 T (o480 M@
,\ﬁ;_{i /" Piplahaida | 500 776 0.4840 a1 &
"~ 125 | Piplahaida | 517 760 0.5300 PR

26 | Piplahaida | 01 761 0.6180 P RE 5

27 | Piplahaida | 231 762 1.0640 P RE 3

28 | Piplahaida | 151 763 15420 ELRES

29 | Piplahaida | 539 769 1.0230 6(4)- usar

30 | Piplahaida | 539 755 0.0630 6(4)- usar

31 | Piplahaida | 539 764 0.5440 6(4)- usar

32 | Piplahaida | 539 m 0.1640 6(4) usar

33 | Piplahaida | 539 m 01640  6(d) usar

34 | Piplahaida | 525 ™ 03540 Sy “hers

parti |

35 | Piplahaida | 112 754 17590 ol .1 & |
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2. On dated 22.10.2021, the then SDM, Dhaulana made correspondence to

C.0. (Police), Pilkhua where the hindrance in the work of Waste 1o energy
plant being made in Galland was requested to be investigated, On
17.12.2021, SDM, Dhaulana wrote a letter to DM, Hapur regarding the
adjournment of protest by Jan Kalyan Kisan Welfare Samiti, Galland on
06.12.2021. It was also mentioned that extensive discussion was held with
the villagers regarding construction of Waste to energy plant in Village
Galland and Village Pipalhaida.

True copy of the letter dated 22.10.2021 and 17.12.2021 are annexed
herewith and marked as ANNEXURE R1.

. That on dated 06.10.2022 another meeting was held among Jan Kalyan
- Kisan Welfare Samiti- Galland, farmers, villagers and political parties
. Tegarding the selling of the above-mentioned Plot nos. to the purchaser
o \Nagar Nigam, Ghaziabad and restricting the construction of Waste to

eiiergy plant. However, during the same time by Nagar Nigam Ghaziabad

‘...“:ii‘:iq /approx. 100 o 125 trucks with loaded garbage amrived at Waste to encrgy

_plant and dumping of the garbage in the concemed plots was attempted,
/7 (7% \2.Awhich was heavily opposed by the villagers, political parties and kisan

samiti, During the same time police force was called. On the
disputed/concemed Jand, Nagar Nigam, Ghaziabad tried to make boundary
around the said property. The abovementioned boundary was destroyed
immediately by the farmers, political parties and Jan Kalyan Saimiti. After
which, on 12.10.2022 FIR was lodged against the concemed persons in
Thana Pilkhua, Tehsil Dhaulana, District Hapur.

True copy of the FIR No. 0641 of 2021 registered at police station Pilkhua,
district- Hapur is annexed herewith as ANNEXURE R2

. On dated 08.11.2022 a correspondence was made by DM, Hapur to S.P,

Hapur with respect to providing sufficient police force (including female
constables) and appointing executive magistrate for constructing boundary
on total 17,9084 hectare i.e. 44.25 acres land in Galland and Piplahaida. In
reply of the abovementioned letter, it was informed by S.P. Hapur that after
organization of *Ganga Snan Mela' in Tehsil Garhmukhteshwar, District
Hapur the police force will be available. Hence, regarding DM Hapur's
aforesaid letter, police force was not made available by S.P. Hapur.

¥
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True copy of the letter dated 08.11.2022 are annexed herewith and marked
as ANNEXURE R3.

5. On dated 15.11.2022 by Jan Kalyan Kisaan Welfare Samiti, Galland, the
villagers, farmers of Galland and Piplahaida protested at the gate of
Bhagwati Institute of Technology, Ghaziabad for consequently 2 days.
After approximately one-week, members of Kisaan Welfare Samiti,
villagers and political parties protested for indefinite period below Dasana
Mussoorie Flyover and demanded for non- construction of Waste 1o energy
plant and withdrawal of the FIR,

6. On 23.01.2023 DM, Hapur again made a correspondence to S.P. Hapur

_~===__ With respect to providing sufficient police force (with female constables)

.+ w974 % and appointing executive magistrate for constructing boundary on total

/. N\ 179084 hectare i.e. 44.25 acres land in Galland and Piplahaida. However,

Ry ;YL"L‘ * 1 Negatding DM Hapur’s aforesaid letter, police force was not made available
\ Fop. 3307 ,b)' $.P. Hapur.

W\ 054809
LY -

A 27 /Irde copy of the letter dated 23.01,2023 arc annexed herewith and marked

WO __<Cas ANNEXURE R,

A A >

7. On dated 02.03.2023 a mecting was chaired by commissioner, Meerut

division, Meerut with officials and the villagers of Galland and Piplahaida
and necessary directions were issued to the officers in order to organize
open meeting in village Galandh and extensively explain Waste to energy
plant to villagers of both the villages.

True copy of the photographs of commissioner, Meerut division, Meerut
and other officials meeting is anncxed herewith and marked as
ANNEXURE RS,

8. On dated 24.03.2023 DM Hapur made a field inspection of the Demarcated
land for Waste to energy plant in village Galland and necessary directions
were issued 1o the officers in order to organize open meeting in village
galandh and extensively explain Wasle (o energy plant to villagers of both
the villages.

True copy of the photographs of DM Hapur and other officials field
inspection is annexed herewith and marked as ANNEXURE Ré6.



9. On dated 26.04.2023 Commissioner Nagar Nigam, Ghaziabad, C.0.
(Police) Pilakhua, Tehsildar-Dhaulana (along with revenue team) a joint
meeting with villagers of Galland, Piplahaida and Jan Kalyan Kisan
Welfare Samiti in Galland Panchayat Ghar was conducted in which the
benefits of waste to energy plant were also extensively discussed with
them. The villagers were also motivated about the same. However, the
villagers of Galland and Jan Kalyan Kisan Welfare Samiti-Galland rejected
the proposal.

True copy of the letter dated 05.06.2023 is annexed herewith and marked
as ANNEXURE R7.

10.0n dated 16.05.2023 DM, Hapur again made a correspondence to S.P.
Hapur with respect to providing sufficient police force (along with female
=== constables) in order to maintain law and order for constructing the waste
7 ‘}-9""._{_,‘,",_ Energy plant on total of 17.9084 hectare i.e, 44.25 acres land in Galland
’L L . and Piplahaida. However, regarding DM Hapur's aforesaid letter, police

e ' force was not made available by S.P. Hapur,

sty [Triie copy of the Letter dated 16.05.2023 is annexed herewith and marked
"0 /a5 ANNEXURE RS.

" OF 731 On dated 01.06.2023 a meeting was organized by SDM Dhaulana with Ld.
Advocates of Bar Association, Dhaulana and villagers of Galland
regarding construction of waste Energy Plant and again on 02.06.2023 the

villagers of Galland were extensively explained regarding the benefits of
WASTE TO ENERGY PLANT. Afier this on dated 03.06,2023 DM,

Hapur, S.P. Hapur, ASP Hapur, SDM Dhaulana (along with revenue team)
and C.O. (Police) Pilkhua visited Galland and the benefits of WASTE TO
ENERGY PLANT were explained in detail. However, villagers outrightly
rejected the propesal for the construction of Waste to energy plant.

12. On dated 02.08.2024 DM, Hapur called for a meeting with villagers of
Galland and Piplahaida along with officials in DM Office for construction
of WASTE TO ENERGY PLANT and tried to convince the villagers for

waste energy plant but the same was again outrightly opposed by the
villagers,

13. On dated 05.08.2024 Commissioner, Nagar Nigam, Ghaziabad wrote a
letter to DM, Hapur in which a request was made for organizing a meeting
in Galland for construction of WASTE TO ENERGY PLANT (for disposal
of garbage produced in village Galland along with other municipal area).

b
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In compliance of the aforesaid letter Commissioner Nagar Nigam,
Ghaziabad along with his team, SDM Dhaulana, Tehsildar Dhaulana
(along with revenue team) and C.0. (Police) Pilkhua made a joint meeting
with villagers of Galland, Piplahaida and Jan Kalyan Kisan Welfare
Samiti- Galland in Galland Panchayat. In the meeting, the benefits of waste
to energy plant were explained extensively to the villagers, Moreover,
villagers were also encouraged by giving examples of the other states
where the waste to energy plant were being constructed. However, the
villagers and Jan Kalyan Kisan Welfare Samiti, Galland rejected the
proposal.

True Copy of Photographs of commissioner Nagar Nigam, Ghaziabad and
}'1\\\001« officials field inspection is annexed herewith and marked as

—

: \ \ANNEXURE R9.

o R Nl

Oz 7 15.0n dated 02.09.2024 DM, Hapur again chaired a meeting with officials for
o A the construction of WASTE TO ENERGY PLANT at DM Office. But then

TE 7 also WASTE TO ENERGY PLANT was opposed by villagers. DM Hapur

== directed SDM Dhaulana to organize an open mecting in the village for the
same.

15. In compliance of the directions dated 02.09.2024 given by DM Hapur, on
dated 27.09.2024 revenuc team organized open meeting in village Galland
regarding the construction of waste to energy plant. However, again the
proposal was denied straight away by the villagers.

True copies of Spot memo of open meeting with villagers are annexed
herewith and marked as ANNEXURE R10,

16.During all the above meetings the villagers of both the villages and the Jan
Kalyan Samiti people continuously/constantly quoted the reasons as to
why they are against the Construction of Waste to energy plant in their
village arca. The main reasons given by the villagers of both the villages
and their Jan Kalyan Samit: are as follows: -

- That the population of village Galland and village Piplahaida is
around 40,000-45,000 and waste energy Plant is approximately
1.5 kms away from of main Abadi area of village Galland and 0.5
kms away from the main Abadi area of village Piplahaida.

) 2
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= Currently the plotting in both villages have reached near to waste
to energy plant.

= With construction of WASTE TO ENERGY PLANT there is
possibility of soil, water and air pollution.

= Construction of Waste Energy Plant will lead to contamination
of Upper Ganga Canal.

- Instead of construction of garbage house of Ghaziabad Nagar
Nigam in district Ghaziabad, the Plant is being constructed in
District Hapur.

- Construction of the plant will result into Devaluation of the prices
of the nearby land,

- Moreover, the said plant will have severe health issues and
proximity of the plant to religious sites and educational
institutions etc. is also problematic. (as specified by the
villagers).

\‘\T \\Q\\ - Initially Waste to energy plant was supposed to be constructed in

. Dhundaheda, Ghaziabad and now they want to construct it in our

wa |\ village which is totally wrong as this will lead to the severe health
357 17 problems. And we are opposing the dumping of wastc materials

2027 ,.",_,,/715 since 2008. We don’t want dumping of garbage of other areas in
;\_UJ/<\,‘;I:'*' our village. The main thing is Now Hapur is a totally different

7 District from Ghaziabad that is why we don’t want the dumping
waste in our villages.

17. That as the open meeting held at 27.09.2024 in the village Galland

regarding the construction of Waste to energy plant remained unsuccessful
and the minutes regarding the same along with detailed report were
corresponded by SDM, Dhaulana to DM, Hapur vide letter no. 1204(1)ST-
SDM/Dhaulana(2024) dated 27" September 2024 instantancously DM,
Hapur directed ADM(F/R), Hapur vide letter no. 1726(1)¥S.T/DM/2024
dated 27.09.2024 to organize an open mecting in village galandh on
01.10,2024 and persuade the villagers of both the villages for construction
of Waste to energy plant. In compliance of the order dated 27.09.2024,
Additional District Magistrate (F/R), Hapur on dated 01.10.2024
conducted a meeting with the villagers of both the villages and Jan Kalyan
Kisan Welfare Samiti. That in the above-mentioned meting construction of
Waste to encrgy plant was out rightly opposed by them and above-
mentioned reasons were repeated by them for the opposition of plant.

»
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True copies of the correspondence’s letters vide letter no. 1204(1)
ST-SDM/Dhaulana (2024) and letter No. 1726(1)/S.T./DM/2024
dated 27.09.2024 is annexed herewith as ANNEXURE R11

18. That on dated 01.10.2024 the minutes and detailed report of the open
meeting held at village Galland was corresponded by ADM(F/R), Hapur to
DM, Hapur vide letter no, 13577/ST-ADM/2024. Considering the
unsuccessful outcome of the above-mentioned meeting, DM, Hapur issued
a letter vide letter no. 1851/ST-DM/2024 dated 01.10.2024 for
organization of open meeting on 17.102024 at 1:00 pm under
chairmanship of DM, Hapur in village Galland in order to have discourse
with the villagers of both the villages regarding the construction of Waste
Z4 OTq 3 ) \Encrgy Plant so that they can be convinced/Persuaded for the plant.

P ..\ True copies of the correspondence’s letters vide letter no. 13577/ST-
of t:y/g;; © | ADM/2024 and vide letter no. 1851/ST-DM/2024 dated 01.10.2024 is
L3277 | m}hcxed herewith as ANNEXURE 12

. L /,\
BTgs |
VERIFICATION: -
Verified at on this day of October, 2024. That the contents

of the above Affidavit from Paragraph | to 18 are believed to be correct to the
best of my knowledge and belief. No part of it is false and nothing material has

been concealed therefrom.
o)
BRONENT
."‘”°?‘,’. .:.?P’Jw-ash 734 \yars B |
ey RAUU 5K ), ¢
Vi Disg 8 Vo
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“apur Distt Hapur (110
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ANNEXURE R2

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

(Under Section 154 Cr.P.C.)
vy g foaé
(UT<T 154 &3 #&m gf¥ar & aga)

1. District/Unit (FSe1/s®1E): 193
P.S. (am1): oergan Year (a¥): 2021
FIR No.(7.9.f%. 9.): 0641
Date &Time of FIR(.4.ft. & feataw/ana): 24/11/2021 18:39

2. S.No. Acts (arfaforam) Sections (4171(1))
(%.4.)
1 WIed 1860 147
2 WIZH 1860 148
3  WIZd1860 149
4 WIZH 1860 323
5 WIZd 1860 504
6 WIZd1860 506
7 WIZH 1860 427
8 WIE¥1860 332
9  WIZH 1860 353
10 gEEs guid JwaE Raro sfafFam, 3
1984

11 e HA (S9meF) w1932 7
3.(a) Occurrence of offence (3ryTTel & TZAT) :

1. Day T#E Date From 24/11/2021 DateTo  24/11/2021
(f&=): (femim @ ): (fe=rian a ):
Time Period g3 Time From 09:35ad Time To 09:35

(@w aty): (Tna & ): (gwa a®):  ao

1

12
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N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)
(b)Information received at P.S. (ATAT SgT a1 WTH gﬁ ):
Date 24/11/2021 Time (97):16:59 @<t
(et ).

(c) General Diary Reference (Tro-aan e ):
Entry No. 038 Date & Time 24/11/2021 16:59 T
(wiafe «.): (feaT® 3T Taa):

4. Type of Information 1ga=n F1 gaR): WET
)s

5.Place of Occurrence
Direction and distance from P.S.uf&m, 7 Beat No.

1.(a) (2= & g8 3 e ): it (e 9.):
(b) Address 77 Fmmw &t @retl 9Et ST |, STTe TR e fdergen
(uer):

(c) In case, outside the limit of this Police Station, then

(afe arr o & arge g ah):
Name of P.S. District(State)
(AT9T &1 ATH): (et (Trsa)):

13
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N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)
6.Complainant / Informant (f&raasal /gaaraad ):
(a) Name (FT%): 4t T FuR R ATaT
(b) Father's/Husband's Name(f2aT / afa &1
(c) DHtéYear of Birth (s=w ffd /ad ): 1979
(d) Nationality (Ci¥tzaT): s
(e)UID No. (gamsst 4.):
(f) Passport No.(araulé &.):
Date of Issue (ST @ & [afa):
Place of Issue (SIT{ T 6T TATH ):
(9) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,
PAN)

S.No.(%.9.) Id Type (T2=T U5 &7 W&R) Id Number (T & &)
1

(h) Address (49dT):
S.No. | Address Type Address (Ud1)
_(%6.9.) (a1 GHR)

1 | admEuar S40THAT RIgR SiaTel! e, dra gt 36T Wl W

T, T

(i) Occupation (4a4TY):
(i) Phone number (ZTHTY 4.):
Mobile (WTaTs §.): 91-8178016825
7.Details of known/suspected/unknown accused with full particulars

(wiva / "iere | arma aifvg® &1 g Rawo afga avfa):
Accused More Than (3r5Ta 3mAdt us @ 9@ gf &) g&an): 200

14
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N.C.R.B (ua.#t.am.&h)
LLF.-l (Thigha siTe wrd 1)
S.No. Name (ATH)  Alias (3U+TH) Relative's Name Present Address

(#.4.) (Freder #1 am) (adaT gan)
1 | e &1 A 1. TR, Fergan g, I
forre g W22 W
2 e g s am: arEt 1. e e grE, I
aret g We 2l 9a
3 amyan T @ A 1, TR, e 3 gTgs, I
urer g R, I
4 oo fig A | 1. e, g an g1y, 3
W 2T, WG
5 |TETAWT Age ' 1. TTere, g 3N 21yE, 3
arer e, WA
6 |dnt Rig & ' 1. TR, T3 FTYS, I
arett 1, WA
7 |3y AR Eam: gRy 1. W e, Rerg AT,
T EQr TR
8 |WerS A WA GEIW 1. 9 e R g,
ferg KA
9 | arEw 36 HA e &1 A 1. T e, g B,
whe FO W W
10 @i e am: oo g’:;fu‘::'ﬂmm
11 |Fd Torar @ A 1, T e, e 3, 2T,
e FA WU
12 T SR 1. T M, Ry s g,
awn I WL
13 A= T @ A ;g 1. A e | e ETge,
FER TR, WA
14 |arfe U@ am: aog ug:jéﬂfqgﬂqmsrgs
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16
17
18
19
20
21
22
23
24
25
26
27
28

29
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i
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e & A

Elc
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N.C.R.B (ua.#t.am.&h)
LLF.-l (udhigha sira wd -1)
e am: Wy 1. W e g ge,

1.

£

FeR U WA

uTee;, S g, I
w29l WA

I WU M

TR e, SN ATgE,

LT TR ARG

. I A A EgE,

I WY T

. W AR, A EE,

R LR AR

I WY MW

. TR e, g ATs,

o8 TR I

T e s gy,

KL T TR

L UW A, SR 2IgE,

O W2 W

, TR e, a3, &TqE,

I WU MRA

I WU N

T e ey g,

I YN

1. U8 A, e EE,

FE U W

. W e, U3 &ys,

JAR W21, AT

16
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N.C.R.B (7=.9t.am.)
I.L.F.-l (Uit stTar wrd 1)
30 |TwEg ami | 1, umW M | A EE,
FER WY WA
1 EgeE T : 1. U e, feeEn zs,
? e g@%m I v&a.ur?:g e
32 |3t g ' . T e, e A1,
I WL, M
33 |aren T @ A 1. T e, e A1,
m Eifd Wf‘:!r.m
34 g e @1 A '1.m:r%a=z.ﬁa§sn.ms.
W ELLE RG]
35 |31 ' '

8.Reasons for delay in reporting by the complainantlihformant

(Frraasmal / gaarsal gra ot 28 | g saa & wro):
9.Particulars of properties of interest (daf-&ia arufa &1 faawm):

S.No. Property Property Type Description Value
(#.4.) Category (gvufdy &1 yar) (g (In Rs/-)
(gufey goft) (g7a (¥ 7))

10.Total value of property (In Rs/-)-a¥uft &1 Hid =A(T

11.:%qgu53t Report / U.D. case No., if any (§cg @ftan Ratd / 7.8t yaan €., afg
):

S.No. UIDB Number

12.First Information contents (W#H 971 727 ):

el AU Tgwe andl 21sy et dan &, dar wwrdt Ffigen am fegan
THUE, §1YS 1Hgied, e ¢ & & wielf gty g mismare A Fom A
e ATHE=AT o U W AT § | 9T oA, €8d R e misamare i 4
BE U Met=c, # a13:8) ater &1 Awfor aref =rer @1 & 1 3 Fafomels sufe
&t A P miSarae, gro odf & s R s 8, e e s
24.11.2021 &1 game g R P & sl ot arsd are o Pafo sa @
3 s g # B e A 3 arer arvr=an @ SRR HiYdh T A
2 1 g w09 09.35 5 U Mei~c, & Harel T 3 gre § #ét zvar,
el FIHEST & =0 T FIAR Awt A8 3 9t U gmrg 3290 9
ufeet gYa BN g =g SOl F) AT aga H 18y 18 mierar & s a9
6

17
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N.C.R.B (uA.#t.amt.dh)
I.LF.-l (Ut stTa wrd -1)

Aot 3 IW ST EUHSH T B U & IS F ITHHG §1 gRATAT &l
T | Ua Reiel hi ARGIE & WITT &1, {31 dldh dash g1l aardr 71 & 3
ATSS! AT T AT HOAT GHIKT Pefedd g UaT i & arase Wi o Tl @nT
o 3 Fafergel adeat & Felge # ann e gU gEener @ 3R s
el B UANT B ATl | ST ATE, THET AT A Hera misanare A = &t
A1 80 Hiew wwlt 37 8 fihe F=it aTast are &t Mo e / de
wrgfe & dre fear | @ik o At e Fom &t St @' UP 14JT 7384 9
gaet UP14GT 1082 3w 2=z aar Hiaf @t a1z wis aw gt oo @ R,
for @reor A PR mieTETe @ A 10 (38) @ 9 & g g g8
& | 9 geA1 & BT 7gH F AT S Jvet Eg /nf Ut d6 e I |
aret avgA U eafthal o staa ggad e Y af arma awd it AR e
e, an i g F & ek oft aer wrd 3 et s et 1 R o 2 gueh
et gry areaed & i FEafa & et 3 anf=y szaen &t gofa: g
g e T | a2 msft e eaftha & wgr 6 a2 agl Qe e
an @ S & WR 201,38 we § o ute TR ua Raeen g, @ dw
T aen g7 arell g, Aty ame g7 Aure e, g g dv g s, s
A (W ATl § ) U AT, Tiieg, T8 SFar A 3 1T & g am g3
B T=e, WISt AT 7 S f8E, 3w 3% 531 qF geher, A0e 43 89,
ﬁﬁ;:;ﬁura,fﬂmpm,ﬂﬁaga , AT G 90, T AR GF
WY AW, g TF MU, 307 §7F g, gate T3 THYA, TITE 3% arar §F
WIS, G721 U3 dedie, IR 7 aadi, e g7 qae, U U7 &ud i,
TS OF AT, 30 §F [fagmr, gisim ame g3 AR gF 39,
RS 3% @it Q3 Ty, &0 A 43 qaEte [, are w73 39T,
TEE o1 7 ARIE, it g 4 31T, R0 9 el , §e A
HeaeA [Fam T 0T e, 9T UdgaT, SIHUE g1gS @ SfedT AR 150-
200 =afth 3T 20-25 AIgATY 717 TaT 37 W e o | SUTen sarhal g
T & wreey § Bt RS Reg gt S Bz od of H o HR
et are, F § e R 137 g § Faes § [ 3w awea cafhal
& fareg gama urasn # w S X T LTF Hrdard! a & HT B |
i 24.11.21 wiffSD amrht st 24.11.2021
F1ier FAT(3rET AT ) R P miarare 4 40 T qo i
FIAATA SgTd  SAUE FOUFTN0A0 81780168251 & &0 753 3ifwua

G sATTore e § 3 gt & e wveget W e o e S it B
|

18



626 19

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

13. Action taken: Since the above information reveals commission of
offence(s) u/s as mentioned at Item No. 2.

(ﬁnﬁmﬂm@g%mmﬁ@mméﬁsmmﬁ

AP A §. 28 Sed@ T S aga ¢ |)

(1) Registered the case and took up or
the investigation: (W& gof T (@)
AT 307 wa & ferg e man):

(2) Directed (Name of 1.0.) Shubham Rank S| (Sub-Inspector)

(st QT &1 A™):  Choudhary (ue):

No. 162483651 to take up the Investigation
(9.): (Y STTe 379+ aTg ® |1 & ey FEa @y ) or (@)

(3) Refused investigation due to (319 & &7 ):

or (& &I EH1T KA 41)
(4) Transferred to P.S. District
(gmEm): (Fra):

on point of jurisdiction (& &FTTA®R & SV gearared) .

F.LR. read over to the complainant / informant,admitted to be correctly
recorded and a copy given to the complainant / informant free of cost.
(ferepraamaf | gaaTsal & watidt ug & gATs 74T, Tgt < g3 AT 3R
s wrdt Fges @maasal &t & i)

R.0.A.C.(3m. ait .t &1)



627

14 Signature/Thumb impression of the
complainant / informant.(f&@raasaf /
ga-TEmal & geangy / 3y &1 HarE):

15Date and time of dispatch to the court
(3reTera ® wour it Rais it aw):

20

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

Signature of Officer in charge,
Police Station
(AT WA & BEITET)
Name SHO PILAKHUWA
Rank | (Inspector)
No. 9454403424
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N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

Attachment to item 7 of First Information Report

(waw ga=1 Ut & #g, 7 §a@da):

Physical features, deformities and other details of the suspect/accused:

( If known / seen )

(dfere | sfvga &t ariifis Rideand, Rpfaat sk s f@ao

(afe wma | & ma))

S.No.(#.9.) Sex Date/Year Build Height Complexion Identification Mark
() of Birth (a=T@e (cms.) (@) (s) (vgam= g )

(sem fatars ) (e

ad) (8.41.))
1 2 3 4 5 6 7
1 ks
2 qeq
3 qeq

10

21
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"

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

22
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1"
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12

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

23



12

13

14

15

631

13

N.C.R.B (TA.dt.3mz.a)
IL.F.-l (qdhigha siTa wrH -1)

24



16

17

18

19

632

14

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

25
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21

22

23

633

15

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

26
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25

26

27
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16

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

27
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29

30

31

635

17

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

28
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33

35

636

18

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

29



Deformities/
Peculiarities

8

Tee_th
(&ra)
9

Hair
(aTe)
10

637

Eyes (311®)

11

19

N.C.R.B (ua.dt.am.a)
IL.F.-l (udhigha siTa wrH -1)
Habit(g) Dress Habit(s)

(3med) (ug=Tan)
12 13

30



638 31

N.C.R.B (ua.dt.am.a)
IL.F.-l (udhigha siTa wrH -1)

20



639 39

N.C.R.B (ua.dt.am.a)
IL.F.-l (udhigha siTa wrH -1)

Language Place Of (@1 €2177) Others (3173)

/Dialect
(ﬁTWIEﬁFﬁ) Burn Leucoder Mole Scar Tattoo

Mark ma (wEdT) (9@ ) (T2 U @

(A U (@At )
&1 (gt

o) =)

14 15 16 17 18 19 20

21



640 33

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

22



641
34

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

23



642 35

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

24



643 36

N.C.R.B (ua.dt.am.a)
IL.F.-l (qdhigha siTa wrH -1)

These fields will be entered only if complainant/informant gives any one or
more particulars about the suspect/accused.

(g &7 asft ef fau son afe Reraasaf | ga=msal g /1 afgs & an d
1% UF 41 399 AT0H It a1 g |)

25
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